
$~36 

* IN  THE  HIGH  COURT  OF  DELHI  AT  NEW  DELHI 

+  RFA(OS)(COMM) 10/2023 & CM APPL. 35028/2023 

 JUST SPRAY MARKETING PRIVATE LIMITED & ANR. 

.....Appellants 

    Through:  Mr. Deepak Dhyani, Adv.  

 

    versus 

 

 DEVENDRA KUMAR SACHDEVA TRADING AS M/S 

 ASIAN AGENCIES    .....Respondent 

    Through: Mr. Gurpreet Singh, Adv. 

 

 CORAM: 

 HON'BLE MR. JUSTICE NAVIN CHAWLA 

 HON'BLE MS. JUSTICE SHALINDER KAUR 

    O R D E R 

%    12.02.2025 
  

 List on 08
th

 September, 2025.  

 

NAVIN CHAWLA, J 

 

SHALINDER KAUR, J 

FEBRUARY 12, 2025/sds 

    Click here to check corrigendum, if any 

This is a digitally signed order.
The authenticity of the order can be re-verified from Delhi High Court Order Portal by scanning the QR code shown above.
The Order is downloaded from the DHC Server on 02/08/2025 at 13:13:28


